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28S«!7S;Rules, dated the 29th Decern-    , ber, 
I960,    publishing the    Appointment of Railway 
Tourist Agent Rules, 1980.    [Placed in Library.     
See No. LT-199f}81.] 

REPORTS OF THE COMMITTEE ON 
WELFARE OF SCHEDULED CASTES AND 

SCHEDULED TRIBES 

CALLING       ATTENTION      TO     A 
MATTER    OF     URGENT     PUBLIC 

IMPORTANCE 

Reported Expenditure of Diesel    for 
Organising the  .Kisan    Rally at New Delhi 

[Mr.    Deputy    Chairman    in    I 
Chair.] 

SHRI SHIVA CHANDRA JHA (Bihar): Sir, 
I call the attention o't the Minister of 
Petroleum, Chemicals and Fertilizers to the 
reported expenditure of diesel for organising 
the Kisan Rally at New Delhi on. 16-2-1981. 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS (SHRI P. 
C. SETHI): Sir Hon'ble Shri B. D. Khobragade 
and other Members have drawn attention to 
the reported expenditure of diesel for or-
ganising the Kisan Rally at New Delhi on the 
16th February, 1981. 

Diesel is used for different purposes like 
agriculture, transportation, power generation, 
etc. The consumption o£ diesel varies from 
month to month influenced as it is by changes 
in weather  conditions,  agricultural     re- 
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 "The amount    spent on thia stupendous 
manifestly     state-managed     ! affair is 
anybody's guess. According-     ! lv to the 
police about 35,000 trucks and buses were 
used for the rally. If the average distance     
covered by each vehicle is    conservatively 
put     i at 200 kms. the total fuel cost alone 
must be Rs. 76.6 lakhs." 

 
SHRI N. K. P. SALVE (Maharashtra): On a 

point of order. The Hon. Member is entitled to 
his question on the Calling Attention, but the 
scope of the question itself is not clear, i.e. to 
call the attention of the Minister of Petroleum, 
Chemicals and Fertilizers to the reporter 
expenditure of diesel. Does it relate to the 
expenditure in-currd on diesel, or does it relate 
to the consumption of diesel? If it is expen- | 
diture on diesel and thereby as the Hon. 
Member is framing his question that it is the 
xnisutilisation of the government machinery 
etc., how is the Minister of Petroleum, 
Chemicals    \ 

and Fertilizers responsible for it? Then, it 
should be Home Minister to come here and 
answer the Calling Attention. Shri P. C. Sethi 
is answerable for consumption of diesel. Sir, 
they are entitled to have their say. . . (In-
temtptions). 

 
SHRI N. K. P. SALVE: Sir, I am seeking 

your ruling on the question as to what is the 
precise scope of the subject. If you define the 
scope of the question, the questions will be 
framed within that. If long speeches are made 
about the unauthorised expenditure, 
involvement of government machinery, etc., I 
am sure Shri P. C. Sethi is not at all 
responsible he is not competent to reply to that 
question in any manner. (Interruptions). 
Therefore, Sir, I seek your ruling on this as to 
whether it is purely a question of consumption 
of diesel in which case he is the Minister 
concerned, or whether it is expenditure on 
diesel consumption—there I take that they are 
talking about expenditure unau-thorisedly 
incurred for buying diesel etc.—in which case 
he is not the Minister who can answer. May I 
know what is the scope of the question? 

SHRI ARVIND GANESH KUL-KARNI 
(Maharashtra): Sir, on a point" of order. 

SHRI PILOO MODY (Gujarat): He is quite 
right about the 6cope of the thing. There is 
something very confusing. None of us knows 
as to how much diesel was paid for. 

SHRI ARVIND GANESH KUL- 
RARNI:  My point of order is_________  

MR. DEPUTY CHAIRMAN: Are you 
saying anything on his point of order? 

SHRI ARVIND GANESH KUL-KARNI: I 
am raising a point of order in connection with 
the discussion. 
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SHRI       RAMANAND YADAV 
(Bihar): Sir, first you give a ruling on his point 
of order. (Interruptions) 

SHRI ARVIND GANESH KUL-KARNI: 
What I want to say is that we, the Members of 
the opposition, as you are aware, are 
demanding a discussion on the Rally in the 
House. I do not know what is the phraseology 
mentioned by the Hon. Members. But I 
checked up with Mr. Rameshwar Singh just 
now. I said: "How is it that Kisan Rally can be 
discussed in this very narrow context?" 
Because whether the Minister is competent or 
not. I do feel that the Minister is quite 
competent—more than competent. 

 
SHRI J. K. JAIN: The notice is lor diesel. 

SHRI N. K. P. SALVE: It is about 
consumption of diesel. 

SHRI ARVIND GANESH KTJL-KARNI: 
I am talking about competence, you are 
talking about diesel. Why are you adding 
diesel to the competence? 

MR. DEPUTY CHAIRMAN: Let him 
complete, please. 

SHRI ARVIND GANESH KUL-KARNI: 
What I want to say is that the Minister is more 
than competent. But the narrow groove in 
which the Members have been put is not the 
proper way of discussing the Kisan Rally 
here. Anyway, the Chairman has admitted the 
Calling Attention Motion. I had also given a 
Calling Attention, but its scope was different. 
I would only request you that here is a Calling 
Attention in which we have to participate 
whose scope is very narrow; How to face this 
problem, I myself do not know.   But this is 
the 

difficulty. So in today's Business Advisory 
Committee meeting, tills problem will have 
to be discussed again. 

MR. DEPUTY CHAIRMAN: That is a 
different matter. 

SHRI ARVIND GANESH K.UL-KARNI: 
It is, not the Government which has admitted 
the Calling Attention. It is the Chair who has 
admitted it. 

MR. DEPUTY CHAIRMAN : Your point 
is clear.      (Interruptions) 

SHRI ARVIND GANESH KUL-KARNI: I 
am addressing you, Sir. Another kisan is 
unnecessarily addressing me. What I request 
you is, within this scope, whatever is possible, 
we might ask; but the point is that this is a 
diversion from the main issue of the Kisan 
Rally. 
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SHRI ARVIND GANESH KUL-KARNI: 
But why are you replying? 

SHRI PILOO MOPY: I would like to 
know whether he is Prime Minister's 
representative. He is trying to be in all 
positions except his own, which is that of. an 
ordinary Member of this House. 

MR. DEPUTY CHAIRMAN; Please 
conclude. 

SHRI ARVIND GANESH KUL-KARNI: 
Mr. Salve, I request you to listen quietly.     
Don't  get  provoked. 

SHRI N. K. P. SALVE: I am not provoked. 
Sir, one thing has to be made clear because the 
hon. Members 4o not understand that 
"competence" is with reference to jurisdiction. 
He is to exercise jurisdiction over his 
Ministry. It has nothing t0 do with ability. 
They are mixing up ability with competence. 

MR. DEPUTY CHAIRMAN: Let him say 
whatever he understands by ^'competence.". 

 
MR. DEPUTY CHAIRMAN: The 

Chairman has admitted this Calling Attention 
Motion on a subject that was given by the 
Hon. Members. 

SHRI ARVIND GANESH KUL-KARNI: 
No. 

MR. DEPUTY CHAIRMAN: Let me 
complete. The essence of the Motion must be 
expressed here. I think they must have 
referred to the use of diesel and other things 
also. So he has included a wide range— 
"expenditure of diesel" in connection with the 
Rally. So far as the Rally is concerned, we are 
not going to discuss 

the Kisan Rally. That is not Government's 
job. The Government cannot reply for a party. 
Obviously that distinction  should be 
maintained. 

SHRI PILOO MODY: Should be 
maintained by the Government, or should we 
maintain it? 

MR. DEPUTY CHAIRMAN: The fact is 
that the present Calling Attention Motion 
relates to "expenditure of diesel." I think this 
expenditure will include both things—the 
amount in terms of money and the quantity 
also. 

SHRI PILOO MODY: It also in-eludes 
diesel trains. 
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SHRI SITA RAM KESRI: His competence 
will never be challenged by 

I   you. 
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MR. DEPUTY CHAIRMAN: Mr. 

Rameshwar Singh, this word will not be 
recorded. 

(Interruptions) 
MR. DEPUTY CHAIRMAN: Order, order. 

Mr. Nalwa, please allow him to continue. 
You can have your say later on. 

SHRI ARVIND GANESH KUL-KARNI: 
Sir, on a point of order. Sir, may I request you 
as well as the Leader of the House who is 
present here to do something? 

MR. DEPUTY CHAIRMAN: There is no 
point of order in this. 

SHRI ARVIND GANESH KUL-KARNI; 
You just listen to me. Sir, if you want really to 
deal with the problems we face in the narrow 
grooves that we are in, I would like to tell Mr 
Nalwa and other friends that it is for the 
Deputy Chairman to decide what is relevant 
and what is irrelevant. You have seen, Sir, 
that two days back this problem was raised 
and we had to stage a walk-out. This is the 
time now to discuss it IX we do not finish it 
by 1-00 or 1-30 P.M., whatever you may say, 
this cannot be discussed. You have got ample 
opportunities to rebut whatever they say. 
Now, whether the kisans are behind the 
Congress (I) or the Opposition is a problem to 
be faced after five years. You have got the 
mandate and, so, why are you worried? 

 

SHRI ARVIND GANESH KUL-KARNI: 
Nalwaji, to you Mrs. Indira Gandhi may be 
the leader and to Mr. Rameshwar Singh, Shri 
Charan Singh may be the leader. But the clash 
over leadership is not here. He is only 
mentioning to you whatever he has 
understood from a Press report. Let us 
maintain decorum and discuss this in a calm 
atmosphere. It will be answered and finished 
within fifteen minutes if you allow us to 
speak. If you do not allow us to speak, then 
this will go on and God alone with help us. 
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SHRI ARVIND GANESH KUL-KARNI: 
Is it the policy of the Leader of the House to 
field two types of teams? One is the female 
team to tackle the male. Whenever he wants 
the male to be attacked, he fields the female. 
Whenever men like Rameshwar Singh speak 
these females. . . (Interruptions). We have to 
be very careful. You have to protect us 
because it is not only happening inside the 
House but in the lobby also. . . (Interruptions). 
Now I would also request Rameshwar Singh 
to concluded. 

SHRI N. K. P. SALVE: I will make three 
categories. There are three categories. One is 
male, the second is female and the third 
Rameshwar Singh.  (.Interruptions). 

MR. DEPUTY CHAIRMAN: We will 
continue it after half-an-hour discussion is 
over in the evening. (Interruptions) . 

The House then adjourned for lunch 
at fifty-eight minutes past twelve of 
the clock. 

The House re-assembled after lunch at 
thirty-five minutes past two of the clock, Mr. 
Deputy Chairman in the Chair. 

THE BIHAR   ATOMIC   AUTHORITY 
BILL. WJg—contd. 

MR. DEPUTY CHAIRMAN: Now, further 
consideration of the Bihar Atomic Authority 
BUI,, 1978—Shri Hukmdeo Narayan Yadav.   

 

 


